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COMMITIEEON PRIVATE l\lEMBERS' BILLS AND RESOLUTIONS 

(Se\'eaUl Lot Sabba) 

EIGH1Y -FIRST REPORT 

(Presero!ed on 22-8-1984) 

1, the Chairman of the Committee on Private Members' Bills and Resolutions, 
having been authorised by the Committee to present the Report on their behalf, 
present this Eighty-first Report .. 

2. The C?mmittee met on 21 August, 1984 for classification and allocation 
of time for discussion of Bills (vide Appendix) under clauses (b) and (c) of 
rule 294( 1) of the Rules of Procedure. 

Classification and aNocation of time to Bills 

3. The Committee considered the classification and allocation of 
Bills specified in Appendix. 

time to 

4. After considering all aspects of the Bills, the CommiMee recommend 
that all the Bills referred to in the AppenQix be placed in category 'B'. The 
Committee recommend allocation of time for each of the Bills as shown in 
column 5 of the Appendix. 

Recommendations 

5. The Committee recommend that the classification and allocation of time 
to Bills by the Committee. as shown in the Appendix, be agreed to by the 
House. I 

NEW DELHI; 

21 Aug/.l$t, 1984 
30 Sravana, 1906 (Saka) 

G. LAKSHMANAN, 
Chairman, 

Committe on Private Member.'" 
Bills and ResOlutions. 

[P.T.Or 



APPENDIX 

S. Name of the BiU and the 
No. MembeJ--in-chargc 

2 

1 The Regulation of Employment of Child 
Labour Bill, 1984 by Shri George 
Fernandes. 

2 The Prevention of Misuse of Religiou's 
Places Bill, 1984 by Shri B.V. Desai. 

3 The Indian Pensions Bill, 1984 by Prof. 
Madhu Dandavate. 

4 The Removal of Encroachments on Land 
in the Name of Religion Bill, 1984 by 
Shri B.V. Desai. 
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58 of 1s84 

61 of 191J.4. 
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recommended recommended 
by the 

Committee 
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B 2 hours 

B 2 hours 

B 2 hours 

B 2 hours 
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